TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

Ir.50.-21.Te.-31.-27062026-273872
CG-DL-E-27062026-273872

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY
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No. 3300] NEW DELHI, THURSDAY, JUNE 25, 2026/ASHADHA 4, 1948
qEF TREEH i ST A

e faeelt, 24 S, 2026

AT, 3434().— Fea 1T TCRT, T TSTHRT ATATHIT 1956 (1956 T 48) (ST =oH ok T
I<h ATETHTT FgT AT ©) r 91T 3F ol IT-eTT (1) FIET & RRAT T TN X g0, Tg THTETT gl STl
& TAT I TERTY TS & g el § NH-753BE .41, 59.000 # f#.#1.108.600 (f4q®) aF & s-@ve
= AT (ATE0T/4sE ey Aigd 2-7w/4-A T ST A1), ST, Tave AT TATAT o AT TSI
& foro a7 qfer srafera g ST |fers auie Si=r sTeet § foar 747 3, UHT S 7 37Si9 e & oI ser
T HTOIT AT 2 |

Fre ff =RE, ST 3<% G # Raag 8, 3% Afef@as i oy 37 i 37-amT (1) F el @i
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

UHT T ST THeqd TTTEERTS, Siq S9-Tae i stfeapr, fOew &1 forfaq =1 7 wwqa &t
STOAfT 3T SEH A AT ATAFRT T STTuar T |Terq ariaeRTy, srafxwdl &0 A =9 7 37 G
fafers T T g S FT AGEY T &Y U A=t i qAare F T 967 UH 7 ST A 6
TET, TS FI5 2T, o0 Te1| Il daeds G, Seer T AT a6 Idl &l TAATT FHT T AT
ST T BT |

4741 G1/2026 (1)
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I |

I SATETA=w T & 3 T IT-LTT (2) F Tl Ferw Arfersrtey grer T a7 s oft straer ity

TH STEEAAT o ST AT ATAT I 6 LT AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

AAT

HEIY TST & oo oot & NH-753BE ¥ .1, 59.000 & 3.%1.108.600 (FRqR) F oI stoir &t si1r
AT HCAAT R srora W=t aiga i s ey Rewor |

ST FT A AZTAY et 1 9 g
BT || wAg e || af¥ ft vl I T &t || R T S
SRR SRR (T ) (FRT)
1 2 3 4 5 6

AT A1 AT PR
T T ATH: ATITST

1 154 IGEl FT 294 (37 Hie) 0.0294
2 155 fasft FiEl 3619 (7 wfiev) 0.3619
3 156 BREl FiEl 867 (a H1ax) 0.0867
4 159 BELl EiEl 214 (a3 Hiew) 0.0214
5 Road LA EED 6854 (a7 HIe) 0.6854
UEKIKILHCICLS
6 42 BELl e 22 (it wfiev) 0.0022
7 424 fasft T 9 (7 H1ew) 0.0009
8 Road LA GEED 407 (3 Hiex) 0.0407
9 Road LR EED 464 (T Hiex) 0.0464
T &7 A IRas

10 (199 REl FiEl 9 (T Hiew) 0.0009
11 |[295 fasft FI/AT 43 (7 Hiew) 0.0043
12 296 AT 22;5 sy 3 (a1 HieX) 0.0003
13 ||298 qTHT Fru/ass (Fsi/aeenr) 51 (377 Hi27) 0.0051
14 |[313 GECAR] ;Tfﬁ/w ey || 4127 (a7 H1ew) 0.4127
15  ||314 TR Fru/ass (Fst/aeeTr) 508 (a7 Hie) 0.0508
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16 Road EED 592 (a1 HTe) 0.0592
17 Road GEED 7555 (a7 Hew) 0.7555
T T ATH: TgIel 4.4.

18 |[229 T 59 (7 HIeX) 0.0059
19  |[231 FI/AT 93 (7 HIeX) 0.0093
20 |41 UEEILI 133 (T Hiex) 0.0133
21 42 UEEII 572 (a H12%) 0.0572
22 |43 UEEIR 261 (347 Hew) 0.0261
23 ||44 TSI 96 (7 Hiax) 0.0096
24 |[Road GEET 359 (Tt #iev) 0.0359
25  |Road GEET 253 (7 H1ew) 0.0253
ATie T AT T

26 ||38 F 241 (37 Hiew) 0.0241
27 |7 FI/AT 3796 (7 Hiev) 0.3796
UEKEIKILHCIEE]

28 130 FiAR F (Rsfmeer)|| 1785 (37 diew) 0.1785
29 1131 T 313 (7 =) 0.0313
UEEIEILHE R

30 |89 e 132 (7 Hiew) 0.0132
31 90 F 236 (347 Hie) 0.0236
T T ATH: H G,

32 ||146 FmEsr (Asfmer)| 39 (3 Hiew) 0.0039
33 ||151 FI/AT 46 (T Hraw) 0.0046
34 |78 FiEl 6 (3T Hiex) 0.0006
35 |79 F 77 (3 Hiew) 0.0077
36 |Road GEEd 225 (7 H1aw) 0.0225
T T ATH: TS

37 ||159 FiEl 1243 (77 Hiex) 0.1243
38 |161 F/AR F 655 (3T HieT) 0.0655
39 |161 F/AR F 168 (a wiew) 0.0168
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40 186 At F 229 (=t i) 0.0229
41 (243 fsft v 122 (7t wfiev) 0.0122
42 Nadhi Nala qCHRT TT-ATAT 767 (337 Hie) 0.0767
43 |Road T ([T 132 (a7 Hiew) 0.0132
44 Road qCHRT GEED 674 (337 HeX) 0.0674
T T ATH: TREST

45 (1129 fsft FiEl 295 (7 Hiaw) 0.0295
46 179 IGELl F 758 (a1 H1e) 0.0758
47  |[184 TEET (FAEaTe 36 (7 wfiev) 0.0036
48 (185 BREl F/AT F 304 (= Hiew) 0.0304
49  |Nadhi Nala TR [T 185 (f wiev) 0.0185
50 Road qCHRT GEED 796 (T HIeX) 0.0796
T T ATH: LT

51 |107 fasft FiEl 343 (= i) 0.0343
52 108 EEi F 1435 (T Hiex) 0.1435
53 38 IGELl F 179 (a1 Hew) 0.0179
54 |40 EEi F 28 (T HIe) 0.0028
55 |42 IGEl Fo 451 (a1 Hiex) 0.0451
56 |43 fasft EiEl 116 (7 wfiev) 0.0116
57  |441 EEi F 1583 (T Hiex) 0.1583
58  |448 [RELl FiEl 53 (T wiew) 0.0053
59 |45 IGEl F 455 (a1 Hiax) 0.0455
60 |72 fasft Feft 647 (a1 H1aT) 0.0647
61 |73 REl Feft 961 (3T Hiew) 0.0961
62 74 EEl F 616 (337 HieX) 0.0616
63 |76 REl FiEl 883 (a7 H1aw) 0.0883
64 |80 GEl EEll 1001;(;1: 1.0015
65 |81 [REl i 1 160;(_2: 1.16
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66 |82 IGEL F 1 148;(:; 1.1483
67 |83 fsft FiEl 6626 (7 Hiev) 0.6626
68 ||84 Aty F 1726 (337 H1ex) 0.1726
69 |85 fasft FiEl 5823 (a1 Hiev) 0.5823
70 |86 fsft FiEl 4093 (7 Hiew) 0.4093
71 Road TCHRT KEED 4639 (Ft i) 0.4639
72 |Road TEE |[EEF 1300 (7 HYaw) 0.13
73 |Road T |[E@EF 618 (3 H1ax) 0.0618
74 Road GRCOEd] LGEED 435 (T Hiex) 0.0435
ATTe T ATH: AT
75 ||247 aeer [FAT Y (@) 25 (@ i) 0.0025
76 |248 BREl F/A F 147 (7t wfiev) 0.0147
77 |34 IGEl URSETE] 54 (3T Hiew) 0.0054
78 92,91 fasft EiEl 189 (7t wfiev) 0.0189
79 Road qCHT KEED 47 (T H12X) 0.0047
(e T ATH: ASTATS
80 157 EEi F 223 (3 Hie) 0.0223
81 185 TR TRTE/HU/ ST 15 (3 H12X) 0.0015
82 186 LA GEED 170 (T Hiex) 0.017
83  ||250 fasft FiEl 34 (T fiew) 0.0034
84 Road TR GEED 447 (T Hiex) 0.0447
85 Road qCHRT kD 85 (3T Hie) 0.0085
86  |Road TEE |[EEF 85 (T wiev) 0.0085
UEEIKILECIC Y
87  |l219 fasft e 1749 (77 Hiex) 0.1749
T T AT 79 T (7 ATHL)
88 |40 IGEl F 238 (a7 Hiew) 0.0238
Total 11.034

[®T. &. NHAI/PIU-JAL/NH753BE/2023-24/3A]
g ™, ATeE
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th June, 2026

S.0. 3434(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below,
(widening/two lane with paved shoulder/four laning of NH-753BE in the stretch of land from Km. 59.000 to
Km. 108.600 (Shirpur) in the district of DHULE in the state of MAHARASHTRA, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of
this notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority (NH-753BE) namely, Sub-Divisional
Officer, Shirpur in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary,
by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall
be final.

The land plans and other details of the land to be acquired under their notification are available and
can be inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-753BE in the
stretch of land from Km. 59.000 to Km. 108.600 (Shirpur) in the district of DHULE in the state of

MAHARASHTRA
|State: MAHARASHTRA ||District: DHULE |
SIL. Survey/Plot Type of Nature of Land Area Area
No. Number Land (in Local Unit) (in Hectares)
Lol 2 f 3 4 L s I 6 |
|Taluk: Shirpur |
|Village: Waghadi |
. . 294 (Square
1 154 Private Agriculture Meter) 0.0294
. . 3619 (Square
2 155 Private Agriculture Meter) 0.3619
. . 867 (Square
3 156 Private Agriculture Meter) 0.0867
. . 214 (Square
4 159 Private Agriculture Meter) 0.0214
5 Road Government||Road 6854 (Square 0.6854
Meter)
Village: Karvand
. . 22 (Square
6 42 Private Agriculture Meter) 0.0022
7 ||424 Private Agriculture 9 (Square 0.0009
& Meter) )
8 Road Government||Road 407 (Square 0.0407
Meter)
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9 Road Government||Road 464 (Square 0.0464
Meter)
Village: Dahiwad
10 |[199 Private  ||Agriculture 9 (Square 0.0009
& Meter) ’
. . . 43 (Square
11 |]295 Private Agriculture/Non Agriculture 0.0043
Meter)
Agriculture/Non 3 (Square
121296 Common Agriculture/Road (Private/Governmen) Meter) 0.0003
13 |[298 Common [|Agriculture/Road (Private/Governmen) > (ls\;lle?tirre): 0.0051
Non 4127 (Square
14 |313 Government Agriculture/Road (Private/Governmen) Meter) 0.4127
15 |[314 Government||Agriculture/Road (Private/Governmen) >08 (18\;11;2;&): 0.0508
16 ||Road Government||Road 592 (Square 0.0592
Meter)
17 ||Road Government||Road 7535 (Square 0.7555
Meter)
Village: Tarhadi Tarf Tarhad
18 {229 Government||School 59 (Square 0.0059
Meter)
. . . 93 (Square
19 ||231 Private Agriculture/Non Agriculture 0.0093
Meter)
20 |41 Government|(Gaothan 133 (Square 0.0133
Meter)
21 ||42 Government||Gaothan 372 (Square 0.0572
Meter)
22 |43 Government]|Gaothan 261 (Square 0.0261
Meter)
23 ||44 Government||Gaothan 96 (Square 0.0096
Meter)
24 ||Road Government||Road 359 (Square 0.0359
Meter)
25 ||Road Government||Road 253 (Square 0.0253
Meter)
Village: Bhatane
. . 241 (Square
26 |38 Private Agriculture Meter) 0.0241
27 |7 Private Agriculture/Non Agriculture 3796 (Square 0.3796
Meter)
Village: Varul
. Agriculture/Non 1785 (Square
28 1130 Private Agriculture (Private/Government) Meter) 0.1785
. . 313 (Square
29 ||131 Private Agriculture Meter) 0.0313
Village: Arthe Bk.
. . 132 (Square
30 |89 Private Agriculture Meter) 0.0132
. . 236 (Square
31 |90 Private Agriculture Meter) 0.0236
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|Village: Arthe Kh.

Meter)

32 |[146 Private Agriculture/Gaothan (Private/Government) 39 (i/?;iﬁ 0.0039
. . . 46 (Square
33 ||151 Private Agriculture/Non Agriculture 0.0046
Meter)
34 |78 Private Agriculture 6 (Square 0.0006
Meter) '
. . 77 (Square
35 |79 Private Agriculture Meter) 0.0077
36 ||Road Government||Road 225 (Square 0.0225
Meter)
Village: Tande
37 159 Private Agriculture 1243 (Square 0.1243
Meter)
38 [|161 Private Agriculture/Non Agriculture 635 (Square 0.0655
Meter)
39 (|16l Private Agriculture/Non Agriculture 168 (Square 0.0168
Meter)
40 ||186 Private Agriculture 229 (Square 0.0229
Meter)
41  ||243 Private Non Agriculture 122 (Square 0.0122
Meter)
42 [|Nadhi Nala Government||Nadhi Nala 767 (Square 0.0767
Meter)
43 |[Road Government||Road 132 (Square 0.0132
Meter)
44  [|Road Government||Road 674 (Square 0.0674
Meter)
Village: Bhorkheda
45 ||129 Private Agriculture 295 (Square 0.0295
Meter)
46 |[179 Private Agriculture 758 (Square 0.0758
Meter)
. 36 (Square
47 ||184 Government||Agriculture/Fallow Land 0.0036
Meter)
48 |[|185 Private Agriculture/Non Agriculture 304 (Square 0.0304
Meter)
49 |[NadhiNala  ||Government|/[Nadhi Nala 185 (Square 0.0185
Meter)
50 ||[Road Government||Road 796 (Square 0.0796
Meter)
Village: Tardi
. . 343 (Square
51 107 Private Agriculture Meter) 0.0343
52 ||108 Private Agriculture 1435 (Square 0.1435
Meter)
. . 179 (Square
53 |38 Private Agriculture Meter) 0.0179
54 (|40 Private Agriculture 28 (Square 0.0028
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. . 451 (Square

55 |42 Private Agriculture Meter) 0.0451
. . 116 (Square

56 ||43 Private Agriculture Meter) 0.0116

57 ||a41 Private || Agriculture 1583 (Square 0.1583
Meter)
. . 53 (Square

58 |[448 Private Agriculture Meter) 0.0053

59 |[45 Private || Agriculture 453 (Square 0.0455
Meter)

60 |[72 Private Agriculture 647 (Square 0.0647
Meter)
. . 961 (Square

61 |73 Private Agriculture Meter) 0.0961
. . 616 (Square

62 |74 Private Agriculture Meter) 0.0616
. . . 883 (Square

63 ||76 Private Agriculture Agriculture Meter) 0.0883

64 ||80 Private Agriculture 10015 (Square 1.0015
Meter)
. . 11600 (Square

65 |81 Private Agriculture Meter) 1.16

66 |82 Private Agriculture 11483 (Square 1.1483
Meter)

67 |83 Private Agriculture 6626 (Square 0.6626
Meter)

63 |84 Private  ||Agriculture 1726 (Square 0.1726
Meter)

69 (|85 Private Agriculture 3823 (Square 0.5823
Meter)

70 |[s6 Private Agriculture 4093 (Square 0.4093
Meter)

71 ||Road Government||Road 4639 (Square 0.4639
Meter)

72 ||Road Government||Road 1300 (Square 0.13
Meter)

73  ||Road Government||Road 618 (Square 0.0618
Meter)

74 ||Road Government||Road 435 (Square 0.0435
Meter)

Village: Babhalaj

Agriculture/Non 25 (Square

(R (adl Common Agriculture (Private/Governmen) Meter) 0.0025

76 |[248 Private Agriculture/Non Agriculture 147 (Square 0.0147
Meter)

77 ||34 Private Non Agriculture >4 (Square 0.0054
Meter)

78 ||92,91 Private Agriuclture 189 (Square 0.0189
Meter)

79 ||Road Government||Road 47 (Square 0.0047
Meter)

Village: Ajanad
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80 ||157 Private Agriculture 223 (Square 0.0223
Meter)

81 185 Government||Hilly/Agriculture/Gaothan 15 (Square 0.0015
Meter)

82 ||186 Government||Road 170 (Square 0.017
Meter)
. . 34 (Square

83 250 Private Agriculture Meter) 0.0034

84 ||Road Government||Road 447 (Square 0.0447
Meter)

85 [|Road Government||Road 85 (Square 0.0085
Meter)

86 |[|Road Government||Road 85 (Square 0.0085
Meter)

|Village: Bhavere |

87 |l219 Private  ||Agriculture 1749 (Square 0.1749
Meter)

|Village: New Bhampur (New Bhamte) |
. . 238 (Square

88 (|40 Private Agriculture Meter) 0.0238

| Total|| 11.034|

[F. No. NHAI/PIU-JAL/NH753BE/2023-24/3A]
SHAIKH AMINKHAN, Director
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